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CENTRAL ADWINISTRATItfE TRIBUNAL. 3ABALPUR BENCH. 3ABALPUR

Original Application No« 196 of 2004

Oabalpur, this the 23rd day of narch, 2004

Hon'ble Mr» M,P, Singh, Vice Chairman
Hon bla Wr. Wadan Mohan, Oudicial Member

R.K. Vishuakarma aged about 43
years, S/o Shri K.L. Vishuakarma,
presently posted as Head Clark
(Medical Oapartmsnt of Uest
Central Railway 3abalpur),R/o
Uard No.3 Near Bada Shankarji,
Temple Barela, 3abalpur(M,P,) APPLICANT

(By Advocate - Shri M.K. Verma)

VERSUS

1. Union of India,
Through General Manager,
Uest Central Railway,
3abalpur(M.P.)

2. O.R.M. Uest Central Railway,
Oabalpur Division, 3abalpur(MP)

3. Senior Division Medical Engineer,
Oabalpur Division, 3abalpur(M«P.) RESPONDENTS

ORDER (ORAL)

By M.P. Singh. Vice Chairman -

By filing this OA, the applicant has claimed the

following main reliafs

"8.2 to direct the Respondents to pay the salary to
the applicant from period from 3.10.2002 to 19.10.2001
and 15.12.2002 to 14.3.2002

\

B.3 to award interest on the arrears of salary at thi
rate of 18 per annum.

8.4 to direct the respondents to transfer him back
in the DRM office?

2. Heard the learned counsel for the applicant and

perused the record.

3. The learned counsel for the applicant has stated that

the applicant has submitted his reprsntation to the

respondents on 1.4.2002 requesting them to make payment of

for the period mentioned in the representation. Till new

the respondents have not been taken any decision en the

representation.



i 2 t

Kegplng in vi.u the facts and circuaatancas of tha
«a d.sa it appropriata to diapoaa of this OA at tha

adaission staga its.lf by diracting tha raspond.nts to
considar tha rsprasantation of tha applicant datad 1.4.2002
(Annaxura-A-B) by passing a datailad, spsaking and raasonsc
ordar uithin a papiod of 3 aonths fro. tha data of rac.ipt
of copy of this ordar. Tho ha .

•  13 disposad of with tha
above obsarvation.

•Sv,
(nadaa nol^n)
Judicial naiiiber (n.P. Singh)

Vic a Chairman
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